ITEM NO.14 COURT NO.2 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CONMT.PET.(Crl.) No.1/2025

SUPREME COURT BAR ASSOCIATION Petitioner(s)
VERSUS

RAKESH KISHORE Respondent(s)

Date : 27-10-2025 This petition was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE SURYA KANT
HON'BLE MR. JUSTICE JOYMALYA BAGCHI

For Petitioner(s) :Dr. Vikas Singh, Sr. Adv.
Mr. Rahul Kaushik, Sr. Adv.
Ms. Aparna Bhat, Sr. Adv.
Mr. Anand Sanjay M. Nuli, Sr. Adv.
Mr. Dinesh Kr Goswami, Sr. Adv.
Dr. Anindita Pujari, Sr. Adv.
Mr. Ashok Panigrahi, Sr. Adv.
Dr. Monika Gusain, Sr. Adv.
Ms. Deepeika Kalia, Adv.
Ms. Vasudha Singh, Adv.
Ms. Khushi, Adv.
Mrs. Pragya Baghel, AOR
Mr. Meenesh Kumar Dubey, Adv.
Mr. Vikrant Yadav, Adv.
Mr. Susheel Kumar Tomar, Adv.
Mr. Kumar Gaurav, Adv.
Mr. Mukesh Kumar Singh, Adv.
Mr. Manish Mohan, Adv.
Mr. Ashish Kumar Sinha, Adv.
Mr. Upendra Mishra, Adv.
Mr. Rohit Vats, Adv.
Ms. Samta Pushkarna Mishra, Adv.
Ms. Smriti Kumari, Adv.
Ms. Rachna Gandhi, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

soawetoversPost this matter for further consideration on 10.11.2025.
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